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The H P * * *  o f State ia  the Depart- 
M k  « f  P«rUii»rm t»ry A ftim  and 
O a v i a n k t t l i M  ( A t i  I .  K .  G a j r a l ) :
(a) rA  complaint ha* been received 
dwt a bonk draft worth four thousand 
dollars was stolen from a postal arti­
cle The case is under enquiry with 
the police.

(b) 10 officials of the P. & T De­
partment and 5 outsider* have been 
arrested in connection with the theft 
of bank drafts from postal articles at 
Calcutta.

(c) All the 10 officials have been 
placed under suspension

Archaeological Surrey of India 
Circles tn Mysore State

M18. Shri I. H. Patel:
Shrl George Fernandes:

Will the Minister of Education be 
pleased to state

(a ) whether it is a 1 * *  that there 
is  no  circ le  office of A rchaeological 
S u rvey  o f  India in Mysore State 
though there are m ore than 500 na­
tion a l m onum ents in the State, and

(b) if so, the reasons therefor?
The Minister of State ia the Mbps* 

try of Education (Shri BhagWat A a 
A nd): (a) In the State of Mysore 
there are monumants)sites declnred to 
be of national importance numbering 
little under 500 Though there is no 
Circle exclusively for this State, at 
present the monument* are being look­
ed after by two Circles of this Survey 
viz; South-western and Southern.

0>) The question of reorganisation of 
the circle* ha* been under considera­
tion at the Government of India but 
dua to paucity of funds it has not been 
possible so far

Women's Polytechnic

Ml*. Shri D. D. Jew:
Bfcrt K. P. Singh D*e:

Will the Minister at 
pleased to state:

<|t) whether it is a fact * a i  the 
number ot aeaiafer girl* ia tl* Ye­

men's Polytechnic, Delhi has been re­
duced;

(b) whether it is also a fact tuat 
the institution is being shifted from 
its present location to some far oil 
place which will put the students to a 
great hardship; and

( c )  if  so, the action taken b y  G o i-  
ernmen in  this regard?

The Minister of Education (Dr. Tri- 
gtrna Sea): (a) No, Sir

(b) No, Sir
(c) Does not arise.
Attack on Police Party im Delhi
5420. Shrl Hardayal Devgnn;

Shrl Bal Raj Madhok:
Will the Minister of Home Affairs 

be pleased to state-
(a) whether it is a fact that a 

police patrol party was attacked by 
some unidentified persons on the 
18th June, 1967 on Bam Jhann Hoad, 
New Delhi;

(b) whether any investigation has 
been made into the alleged attack, 
and

(c) if so, the details of assault 
and the action taken to present such 
incidents?

I V  Minister ot State in the Mi­
nistry of Home Affairs (Shrl V\Aya 
Charan Shukfa): (a) to (c). On
18th June 19<|7 a police party con­
sisting of one Assistant Sub-Inspet- 
tor, one Hepd Constable aad t«o 
Constables was on patrol duty near 
Jhande Wallan, Delhi. At about 
7.15 pm. when they reached Rani 
Jhansi Road, the A.SJ directed the 
Constables to check the juggles near 
Rohtak Road as the police had in­
formation about the sale of illicit 
liquor there. The Cbnstables part­
ed Afer that when the A.S.I and 
the Head Constable were standing 
on Rani Jhansi Aoad, two perapns 
came there riding On a sooatar. 
Three more persons who were their 
companions «lso «PP*T*1 
taneousl r̂. Ope ,of th^m a g $ l , %




